
NATIONAL COMPANY LAW TRIBUNAL
MUMBAI BENCH, MUMBAI

J,

c.P. No. 263l(MAH)/2o17

SHRI B.S.V. PRAKASH KUMAR
MEMBER (J)

ATTENDENCE CUM,ORDER SHEE"T OF THE HEARING OF MUMBAI BENCH OF THE
NATIONAL COMPAI{Y I-A.W TRIBUNAL ON 08.11.2017

NAME OF'THE PARIIES: Highway Concessions One Pvt. Ltd.

SECTION OF THE COMPANIES ACT; 66 of the Companies Act, 2013

S. No NAME DESI NATION SIGNATURE

CORAM Present

\. l-l efi o{Ft- Je+'t4 i eJv' +< f<}r'eiaotr t - a,,r$$lU

B.S.V. PRAKASH KUMAR
l\11'nrber (jLrtlici.rlt

ORDER
CP 263/66/NCLT/MB/MAH/2017

For Regional Director's office has not filed their Report, thc potiti(nrer

Cotrnsel raised objection for posting the matter for some oth!,r date on tlro ground

RD office has rrot filed their rcport despite threc'months' timc, alre.rdv givcn.

In view of the same, RD office is hereby directed to file their report on the

next date of hearing, failing which an Order r{ill be passed on merits.

Lisl this matter on 15.1 I.2017

sd/-
V. NALLASENAPATHY
\lt'mber (Tochnical)

SHRI V. NALLASENAPATHY
MEMBER (T)

sd/-


